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Control over multinatlonal drug firms 

36!H!. SH.RJ NIREN GHOSH: Will 
the Minister of PETROLEUM, CHE-
MICALS AND FERTILIZERS be 
pleased to state: 

(a) is there any plan to reduce the 
grip of the multinational firms over 

• ;the drug and chemical industry; 

(b) the plan to have effective con-
trol over multinaHonal firms in regard 
to distribution and pricing of drugs 
and chemicals with details thereof; 
and 

... 
(c) if no plan has been framed, the 

reasons for the same? 

"THE MINISTER OF STATE IN THE 
MINISTltY OF P'ETR'OLEUM, CHE-
MICALS AND FERTILIZERS (SHRI 
DALBI,R SINGH): (a) The New Drug 
Policy announced by the Government 
in March 1978 provides for stringent 
regulations in the matter Of allowing 
expansion and licensing new aricles 
under the Industries (Development 
and Regulation) Act, 1951 to foreign 
companies. This Policy alsp provides 
for favourable treatment in allowing 
expansions and further licensing, to 
th Indian and public sectors 0f the 
Drug Industry. Small Scale Sector 

'Units are not required to have any 
industrial licence under I(D&R) Act, 
1951 for undertaking the production of 
any drug or drug intermediate. 

(b) and (c). The prices of bulk drugs 
and formulations specified in the 

• ~rugS (Prices Control) Order, 1979 are 
controlled under the said Orcler irres-
pective of whether these are produced 
brhlUtinational companies or others. 
Distribution control is exercised by 
this Ministry on those bulk drugs and 
drug intermediates wbkh are cnnall-
'Sed for imports. 
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Complaints regarding c~al upplies to 
Steel and Power Industries 

3701. SHRI CHITTA BASU: Will the 
Minister of ENERGY be pleased to 
state; . 

(a) whether it is a fact that the 
complaints by the users particularly 
the Steel and Power Industries re-, 




